Calcutta High Court (Appellate Side)

Defective Report ~~ with Scrutiny date From 03-02-2026 To 03-02-2026~All rows are shown

SI Case Filing No. Name of Petitioner Name of Learned Compliance List of Defect(s)

No. Type Advocate By Date

1 (610) 378/2026 BRATATI PAUL (GHOSH) PRALAY HAZRA 24-02-2026 ORDER NO. DOES NOT MATCH
Mobile:6290464574
Email:HAZRAPRALAY02@GMAIL.COM

2 (610] 381/2026 MESSRS RAMKRISHNA LOUHA BHANDAR AND ORS. STEVEN SOURODIP  24-02-2026 ORDER DATE DOES NOT MATCH
Mobile:9830835692 BISWAS
Email:NILOYSARKAR99@GMAIL.COM

3 Cco 384/2026 NIRMAL BISWAS ASIT KR. 24-02-2026 REQUIRED ADVOCATE SIGNATURE IN
Mobile:9339848781 BHATTACHARYA PRESENTATION FORM AND ORDER NO. DOES
Email:ASITBHATTACHARYA4@GMAIL.COM NOT MATCH

4 (610) 387/2026  SABITA SAHA AND ORS. KAUSTAV SEAL 24-02-2026 RESPONDENT NAME DOES NOT MATCH

Mobile:8583099155
Email: ADVKAUSTAVSEAL@GMAIL.COM

5 co 392/2026 ANIRBAN PAL SAMIK SARKAR 24-02-2026 DISTRICT DOES NOT MATCH
Mobile:8697319261
Email:SAMIKSARKAR.ADV@GMAIL.COM

6 (610) 394/2026 MUKTI GUPTA AND ANR. INDRANIL HALDER  24-02-2026 ORDER NO. DOES NOT MATCH
Mobile:8585883398
Email:HINDRANIL444@GMAIL.COM

7 (610) 399/2026 PATILAL MAHATO AND ORS. GOUR BARAN SAU  24-02-2026 CAVEAT DECLERATION NOT FOUND
Mobile:8017508028
Email: SAUGOURBARAN@GMAIL.COM

8 (610] 400/2026 MANOJ PAL AND ANR. PARTHA PRATIM 24-02-2026 CHIEF JUSTICE ADDRISSING WRONG
Mobile:9382373435 ROY
Email:SAMRATCH33@GMAIL.COM

9 CRM (A) 326/2026 PARTHA KUMAR PRAMANIK ANISUR RAHMAN 24-02-2026 1. ACT WRONG IN WHOLE PETITION

Mobile:9775667272
Email:ADVANISURHC@GMAIL.COM

10 CRM(A) 330/2026 MADHUMAY CHAKRABORTY RITA PATRA 24-02-2026 1. G.R. IS WRONGLY METIONED
Mobile:9674573163
Email:RITAPATRAADV@GMAIL.COM

11 CRM(A) 333/2026 PRANAB KUMAR JANA AND ANR. SONALI DAS 24-02-2026 1. LOWER COURT ORDER COPY NOT ANNEXED
Mobile:9883414668
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Email: SONALIDAS550@GMAIL.COM

SEKH KALI @ SK ARIF ALI AND ORS.
Mobile:9830434133
Email:SOLVEBYLAW1@GMAIL.COM

ARIHANT SHANTILAL CHHAJER @ ARIHANT
CHHAJER JAIN

Mobile:8777375982

Email:RSENGUPTA356 @GMAIL.COM

AAA AND ANR.
Mobile:9433061330
Email:SUPALADAS@GMAIL.COM

PETITIONER
Mobile:9830809638
Email:BHASKARHUTAIT@GMAIL.COM

SK MILON @ SK MILAN AND ORS.
Mobile:7003742336
Email:KAUSTAVDAS@GMAIL.COM

RAFIK ALI SK
Mobile:8617339146
Email:RAJUAHMED161278 @GMAIL.COM

KOUSHIK HALDAR
Mobile:9804561778
Email:JOY.LEGAL782@GMAIL.COM

BABU SK ALIAS KALU SK AND ANR
Mobile:9647817029

ASFAKULLA NAIYA @ MD. ASFAQULLAH NAIYA AND
OTHERS

Mobile:8583890203

Email: CHAMBEROFSAMIMAHAMMED @GMAIL.COM

GOUTAM KAJLI

Name of Learned Compliance
By Date
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SUMAN HALDER

RAJDEEP
SENGUPTA

SUJATA DAS

BHASKAR HUTAIT

KAUSTAV DAS

SHEKH RAJU

AHMED

JOY

CHAKRABORTY
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PERVIN
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List of Defect(s)

1. P.S. DATE WRONG.

COMMISSIONER INITIAL MISSING FOR
CORRECTION

2) PETITIONERS RELATIVE IDENTITY HAS
BEEN DISCLOSED ... 3) POCSO CASE YEAR
MENTIONED IN PETITION NOT MATCHING
WITH IMPUGNED ORDER COPY —- PREVIOUS
OBJECTION NOT BEING COMPLIED PROPERLY

AS PER COMPLAINT AGAINST PETITIONER BY
COMPLAINANT (PARA 3), PETITIONER
MARRIED THE V.G. . SO NECESSARY STEPS
NEED TO BE TAKEN TO HIDE PETITIONER AND
HIS RELATIVES IDENTITIES AND OTHER
DETAILS

C.CASE NO. MENTIONED IN PETITION NOT
MATCHING WITH CERTIFIED COPY

CLARIFICATION NEEDED REGARDING P.S.
CASE. PLEASE BRING F.I.R. COPY FOR THE
SAME

1) WRONG DECLARATION IN 1ST PAGE .... 2)
LD TRIAL COURT CASE TYPE MENTIONED IN
PETITION NOT MATCHING WITH IMPUGNED
LD TRIAL COURT ORDER COPY

LD TRIAL COURT CASE TYPE MENTIONED IN
PETITION NOT MATCHING WITH IMPUGNED
LD TRIAL COURT ORDER COPY

G.R S NO MISSING IN THE CERTIFIED COPY

LIST OF PAPERS ISSUE



SI Case Filing No. Name of Petitioner Name of Learned Compliance List of Defect(s)

No. Type Advocate By Date
Mobile:9051419091 (BASU)
Email:SUSMITA.BASU1976@GMAIL.COM
22 MAT 182/2026 SAROJ KUMAR MANDAL AASHUTOSH 24-02-2026 APPELLANT AGNE NOT FOUND
Mobile:7098740673 BHATTACHARYYA
Email:ADV.AASHUTOSH.B@GMAIL.COM
23 WPA 2381/2026 MADAN GAYEN @ MADAN CHANDRA GAYEN DIPANKAR GUHA 24-02-2026 LIST OF DATES PAGE MISSING

Mobile:9836458027
Email:DIPANKARGUHA1970@GMIL.COM

24  WPA 2386/2026 BISWAJIT ROY MD MUSLEHUDDIN  24-02-2026 DISTRICT OF PETITIONER MISSING
Mobile:8016223077
Email:MUSLEH8016223077@GMAIL.COM

25 WPA 2452/2026 SAKTIPADA GHANTI RAM CHANDRA 24-02-2026 RESPONDENT 1 DISTRICT AND11,12 PINCODE
Mobile:8910599611 GUCHHAIT MISSING
Email:RCADVOCATEO02@GMAIL.COM

26 WPA 2529/2026 ANANDA KUMAR KHAN 24-02-2026 VOKA SHOULD NOT BE ATTACHED WITH 'IN
Mobile:9874313140 PERSON' PETITION

Email: ANANDAKUMARKHAN@GMAIL.COM
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